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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAL] BENCH '

AT HYDERABAD

O.AON.- %5 qb

BETWEEN

D.Bha;at Humar

AND

1. The Unien of Inéia,
‘Rew. by the Directer General,
Telecemminicatiens,
New Delhi - 110 001.

2. The Chief Ganeral Manager,
Telecem, A.P.Circle,

Hyderamad - 500 0O1.

3., The Telecem District Manager,
Nalg enda - 508 050,

Ceunsel fer the aApplicant

Ceubsel fer the Respendents

CORAM:

it mrere—

HON'BLE SHRI R.RANGARAJAN : MEMBER

JIJDGEMENT

I As per Hen'ble Shri R.Rangarajan

This CA is filed sraying fer a

Date eof QOrder: 6,8,96

.. Applicant

.« Respendents,

«s Mr.J.V.Lakphmana Rae

os Mr.X.Ramalla
(ADMN.)

, Memker (A+mn.) X

directien te the

reSpa?ﬁent Ne-3 te sanctien 3 sdvance incrementps as a2gainst

2

.
2 alresdy sanctiened,

2. The lsarned standing ceunsel

preduced leitter Ne,

TDM/NGD/ Oh 686/96/96-97/4 dated 12.7.96 (this [letter is take

en racerd) addressed te the Law Officer, Hyderabad oy R-3 whe

in it is stated thatthe "grant ef ene advance increment fer
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A
the peried ef training as service gor fixatien ef the increment,

have keen granted; there is re further erders are npcessary

in this 0a"., The learned ceunsel fer the spplicany fairly

sukmitted that this O0A has becewme infructusus.,

3.

No cests,

In the result,

this 0A is dismissed as infrjctueus. e

O\/\\_jf——'“"’#fjii’—ﬂ

( R,RANGARAJAN )
Member (AfRmn.)

Dated: 6th AuguSt; 1996

( Dictsted in Open Ceurt )
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0.A3ND.933/96
Cnpy.ta:

1. The Dirsctor General,
Teslscommunications,
New Delhi.

2. The Chief General Manpager,
Telecom, A.F.Circls,
Hyderabad,
3. The Telacom District Manager,
o~ Nalgenda,

4, Dna copy to N?;S.U.Lakshmana Ram, Advocate,
. CAT,Hyderabad,

5, One copy to Mr.K.Ramuloo, &ddl,CBSG,CﬁT,Hyderabad:
5. One copy to Library,CAT,Hydsrabad,

7. One duplicate copy. ,
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iY:Cq 350 BENCH FYT"H;BAD
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